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connectivity in various regions of our country. While | whole-heatedly appreciate
these forward-looking initiatives, | must draw your attention to a similar urgent need in
our State of Himachal Pradesh. Himachal Pradesh, celebrated for its breathtaking
natural beauty and serene environment, thrives on tourism, which is a vital pillar of its
economy. However, our unique mountainous terrain poses significant challenges to
connectivity. This is not only an issue for the influx of tourists eager to experience our
State's charm but also a matter of daily life for our residents, especially those living in
vast tribal areas where connectivity remains a struggle. At present, civil aviation
infrastructure in Himachal Pradesh is not keeping pace with our developmental needs.

Our existing airports require comprehensive renovations and enhanced
facilities to cater to rising demand. Furthermore, frequency of flights needs to be
increased at all operational airports to ensure that both local communities and visitors
can travel with ease. In addition to these measures, | strongly advocate initiation of
regular helicopter services to serve the remote and difficult-to-reach areas of our
State. Currently, each district is equipped with a helipad; however, these facilities
need to be renovated and brought up to modern standards so they can function as
reliable lifelines for connectivity.

Mr. Deputy Chairman, Sir, while we appreciate the Government's proactive
stance as demonstrated in the current Budget, it is imperative that similar initiatives
be extended to Himachal Pradesh. Strengthening our civil aviation infrastructure will
not only bolster tourism but also improve the quality of life for our citizens by ensuring
more efficient and widespread connectivity.

|, therefore, respectfully urge the Government to consider these proposals for
immediate action so that Himachal Pradesh may fully benefit from the nation’s
commitment to enhanced regional connectivity and sustainable development. Thank
you.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Shri Harsh Mahajan: Shri Satnam Singh Sandhu
(Nominated), Shri R. Girirajan (Tamil Nadu) and Dr. Sasmit Patra (Odisha).

Demand to establish Multi Model Logistic Park in North Bihar
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Shri Sanjay Kumar Jha: Shrimati Dharmshila
Gupta (Bihar), Dr. John Brittas (Kerala), Shri R. Girirajan (Tamil Nadu) and
Dr. Sasmit Patra (Odisha).

Demand to make recruitment process for the posts of Post Master and
Gramin Dak Sewak in Uttarakhand on the basis of state level cadre
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Shri Mahendra Bhatt: Shrimati Maya Naroliya
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